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ACTION TAKEN REPORT (ATR) OF GUJARAT POLLUTION CONTROL BOARD 

IN COMPLIANCE OF HON’BLE NGT WESTERN ZONE BENCH, PUNE IN THE 

MATTER OF ORIGINAL APPLICATION NO. 35 OF 2024 (WZ) WRT LETTER 

PETITION NO. 11 OF 2024 (WZ)” 

(I) PREAMBLE  

Hon’ble the National Green Tribunal, Western Zone Bench, At Pune Vide Original 

Application No. 35 OF 2024 (WZ) took cognizance of Complaint received through 

email dated 30.01.2024 made by the General Secretary, All India Forward Blog, A. K. 

Road, Fulpada, Surat, alleging that, Payal Dyeing and Printing Mills, Plot No. 14, 

Block No. 25, Kadodara Road, Vareli, Surat, Gujarat is burns restricted wood for 

producing water steam for mill boiler, resulting in emission of heavy polluted black fog 

in the nearby area, which is dangerous to the public health and is leading to various 

diseases such as T.B. & Bronchitis.    

 

Hon’ble NGT issued the following Direction as per order 19/02/2024 

 

Relevant Para 3, is reproduced as “Prima facie, we find substance in the complaint 

and allegations made therein. Therefore,  we deem it appropriate to call for a report 

from the Member Secretary, Gujarat Pollution Control Board (GPCB) with respect to 

the truthfulness of this complaint made to us, which shall be verified after visiting the 

spot by the responsible Officer of the said authority.”   

 

(II) BASIC INFORMATION OF INDUSTRY 

 M/s. Payal Dyeing and Printing Mills Pvt. Ltd is a textile industry which engaged in 

Dyeing & Printing of Art Silk Cloth activity at Plot No. 1 to 4, Block No. 25, Near 

Garden Vareli – 394 601, Ta: Palsana, Dist: Surat. 

 Unit having Consent to Operate/Consolidate Consent and Authorisation (CTO/CC&A) 

of the Board, which is valid up to date: 28/12/2026 for the manufacturing of “Dyeing & 

Printing of Art Silk Cloth” having total production quantity: 1,50,000 Meters/Day. 

[Copy of CTO/CC&A is annexed herewith and marked as “Annexure – A”] 
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(III) THE INSPECTION OF ABOVE MENTION UNIT WAS CARRIED OUT BY 

THE REGIONAL OFFICE, SURAT OF GUJARAT POLLUTION CONTROL 

BOARD WITH RESPECT TO SIMILAR COMPLAINT LATTER OF SOUTH 

INDIAN WORKERS UNION, SURAT AND AS PER THE INSPECTION 

REPORT DATED: 28/01/2024 OBSERVATION/ FACTUAL DETAILS ARE AS 

UNDER:   

 

 During visit production plant is observed in operation and production of printing 

process is going on.   

 Source of water is bore well. Generated industrial waste water is passing 

through collection tank, settling tank, dosing channel, screen chamber and 

discharge in to CTEP – PEPL for further treatment and disposal.  Generated 

industrial waste water is partly reused back in washing and scrubber and 

remaining discharged in CETP PEPL. One waste water sample is collected from 

final outlet of industry; details are as per data sheet. Provided flow meter at final 

outlet of Industry shows reading as: flow rate – 73 M3/Hr & Totalizer – 

3670951 M3.  Domestic waste water disposed in to soak pit system/septic tank 

system. 

 Unit has installed Boiler (capacity 8 TPH) and TFH (capacity 3500 U) with 

common RCC stack. Multiple cyclone separator, ESP followed by alkali 

scrubber is provided as APCM with Boiler and MDC, ESP followed by alkali 

scrubber is provided as APCM with TFH. During visit boiler, TFH and all 

APCM are observed in operation. Coal/lignite is used as fuel during visit. Unit 

has provided auto fuel firing system for Boiler & TFH which is observed in 

operation. One flue gas stack sample is collected from common stack attached 

to boiler and TFH, details are as per data sheet.   

 Reading of the Energy meter provided for APCM to know operational status is 

noted as 21984 KWH. CEMS provided at stack for PM is recorded as: PM=7.92 

mg/Nm3. During visit @20 MT Coal/lignite found stored in boiler area.  During 

inspection ambient air quality is observed normal within premises as well as 

surrounding area.   

 During inspection @4 MT ETP sludge and 75 nos discarded drum/containers 

found as a stock.   

[Copy of Inspection Report is annexed herewith and marked as “Annexure – B”] 
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ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results  Norms 

pH 7.46 6.5 to 8.5 

Colour 50 100 

Total Dissolved Solids (TDS) 1124 2100 

Suspended Solids (SS) 112 300 

Chloride 319 600 

Chemical Oxygen Demand (COD) 993 1000 

Biological Oxygen Demand (BOD) 285 400 

****All the parameters in mg/L except pH and Colour 

 

Common Stack attached to Steam Boiler & Thermopack through APCM 

Parameters Results Norms 

PM (Particulate Matter) 30 mg/NM3 150 mg/NM3 

SO2 2.12 PPM 100 PPM 

NOx 1.45 PPM 50 PPM 

[Copy of Analysis Reports are annexed herewith and marked as “Annexure – C”] 

 

 

CONCLUSION: 

Looking at the representations of the complainer and inspection report as well as 

collected samples analysis reports, no violation/non-compliance observed as per the content of 

the complainer and unit is found in compliance of CCA issued by this Board.  

 

The Board has published Gazetted Notifications for the use of solid fuels in industrial 

utilities, and the fire wood was included in the list of approved fuels. The copy of Gazetted 

Notification published by the Board are annexed herewith and marked as ““Annexure – D”.  

 

“We regret for not submit action taken report in time” 
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By R.P.tD

In ex€rcise of the power confened under section-25 of lhe Water (Prevcntion and ConEol of
Poltution) Act.l974, uhder s.ction-2] of the Air (Prevention and Conlrol of Pollution)"|98| and
Authorizalion und€r flrle 6(2) of the Ha.ardous And Other Wasle (MansgEment ad Transbourdrry)
Rules. 2016 firlred uEder $e Envirumenral (Prot€ction) Acl-19t6. This Boad is empowEEd to Grsrt
cc&A.

And whereas Bord has rcceiv€d consolidahd cans€nt application letter no.2644i2 dafxj 29
I l-2O21 for tfic Coo.oldrt d Coo...l .rd Aothorizrtior (CC & A) ofthis B@d urd€r the provisions
/ rules of the afoEsaid Acts. Conserns & AuthorizatioD are herEby grnted as under:

CONSEIITS AND AUTI| ORISATTON:
(Under fle provisions /ru|€s of$e .foresaid environmental acls)
To,
MrL PrFl Dyeirg ADd PrirdtrS Milk Pvl L.d.

. Blg.{No: 25, Ploa Nor I to 4,
\,fr. Cerdco Vrrrll09,l60l,

T.t P.b.r.' Dirh Srrrl

l. Cons.nt Order No.,A!{ElI!61!LD.te of lssuei 0l-01-2022

Ihe conscnts dlall be tgBlJDElE!!:lqlLfor |he use of outlet for lhe discherge of Etaled
emu€rn and .mksion duc to ogeration of industrial planl for nanuhaEring of tho followinS
items/ pEducls:

Sr. No. Pruduc't Oo.lltitv
I f,tcins & hifiinc of An Silk Clolh I .50,0m MelersrDay

S{blect to sprcllc cordhbtr:

',3,

lndlrlf, rhdl oDt lr N(rc fhom CGWA 1! Fr ordcr oa Hoo. N.lloml Grccn Tribrml for
ah€ wfthdrrrrl ot !rcrrd r.t r .rd you sholl srlctty conply wilh cordttbn of NOC
grrrtd lrom CGWA-
lod[.tt, O.U trE..gc Solid Wrrt r gcn.rrt.d fmE iodBtrbl .ctlviti.s s! pcr Solil Writ
Mm.gaDcrt Rd€-2016 (5old rr.lte rs d.ll!.d L Rul..,S(,l5)I
Ar p.r PrcrdlirB ot Rnlc lt of Solid warta Malragemclrt Rul6-2016 you rra direa'tad lo
make ar rrrigc arl in LJtilltt€r to replecc st lerlt ttva percant (57.) of yo[r solid frel
rrqriEmeitby'..luad deriv€d fucl'.
ldu.ary .Lll Drouldc ddlc.Ld tlor{e icffty fc lly t'1.
ladollry lbll.oaIf wilt ny llt loaifEtbD 1999 r, anraodcal f]om timc to tillr..

4.
5,

3. CoNDITIONS UNDER THE WATER ACTI

3.1. Souroe of Wdar,- Bdlwcll.
3.2. The quantity oflhe fresh water consumptron fol indGtsisl purposc shall not exceed l2l0 Kt Day.

l- page I oft
I\,i/s. Paya I Dycin8 Ard Prinling Mills Pvl. Ltd..( I D_2 I 065 )
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3.3
1.4

1.5
3.6
J.',l

Thc quantity oflhe iiesh water consunplior for domestic pupose shall rlol cxc€ed l0 KL/Day.
The qu6rtit) ofthe industrial ellluerl lo be generaled from drc manufacluring process a/d odrer
ancilla4 industrial operalions shall nor exceed 981 KL/Day. Out ofwhich 150 Kllda:i shall bc
reused/recyclcinwashingactivily&renlaining8SlKLdayshallb€senttoCETP-PEPL.(Toral
Booked load ih CETP: 840 KLDay)
The quantity ol domestic waste \{ater shall not e\ceed 9 KUDay.
Domcstic emucnt shall be disposed off through septic hnk/soak pil s)5letn.
The applicanl shall opcrarc cmuent tNarmmt syslem eflicienlly so bat emuent from lhe indu-rtflal
unil shall conlbrm lo dle CETP inlel non s mentioned b€low howeverthe finaldischarge oflreated
effluent liom CIITP shall adhere to thc prescribed standards for CDTP of Mrs. Palsana llnviro
Prolection Lr EPL

PARAMETERS CETP INLET NORMS
Plt 6.5 TO 8.5
1eIr,lrgtrqre C
Colour ( !uls 100 units
Sur ed Solids 300
Oil and Crcasc t0
Chlorides
Phtnolic Com unds

Sul
Aumonical N
TotalChromium 2
fiexavclent Chromium 0,t
BOD 5 sal 400
coD l00O m
Iotal Dissolved Solids 2100

3.8. Thc final treated effluenr confirming b lhc above standards shall be fully conveyed inlo CIITP of
M,'s. Pahana Enviro Pmteclion LId(PEPI-). lhrough undergmu dEinage syslem of PEPI. & in
no case elRuent shall be discharged in to Environment by sny means-

3.9. In case of failurc ofCETP, applicanr shallhave ro re3l the t'ade emuent oftheir unit tirlly \o as 10

achieve fie quality ofthe treated efllont from lheh industrial premiscs ss per the CPCB norms
mentioned belorv:-

PARAMETERS GFCB NORMS
PH

1lnr
Su\ ed Solids
Oil a.nd Grease

6.5 TO 8.5

c

t0
Toral Dissolved Solids 2100 m,y'!

Phenolic Compounds I mg,'l
SLrlphides 2 .0 

'mE4
Ammonical Nilmg9n _
Toral C}lromium
llexavelcnr Chromium

50 rng,
2 m14tl

0.1 mg,l
BOD (5 days ar 20oC) l0 mcll

100 msi I

100 m

COD v

600
I

50

M/s. Payal D),eing And Printing Mills Pvt. 1.1d..(lD--21065)
P.tse 2 oft
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, GandhlnagarSS2 01 0
Phono : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb.gov.in

Chlorides 600 rndl
Sulphate lom mg/l

sB

The applicsnt shall stop its prcduction altivilies if lhe effluent is not adequately t€aled by lhe
CETP of PEPL to conform to the standads specifi€d by C.P.C.B.

Th€ Dpplicanl shdt bc rc+onsible fo. conveyance of enhre EearEd Emuenl io the CETP of tyrs.
PEPL & duc aar€ shall bc talen to avoid any leakage or spillaSe of alTlueirt during conveyance of
treated emuenl though drain.
t.lnit shall providc flos meters at inl€t & outlet ofETP & maintain its record.
Thc spplicrnt shrll inforE EDewaylerminarion of CETP melllbership w€ll in advanca to CPCB.
The applicsnt slull be rcquirEd to make slors8e tacilities !o store dla primary trented eftluent for at
leasr 48 hours by providing acid proof brick lined imp€rvious lanks/HDPE ranks.
The applicant shall make fixcd Erangement for looding the emueol after primary teainent to lhe
CETP- Th€ unit shdl not k€ap ely by-pass line or stslem or loosc or flexible pipe line for
discha,gilg.mrEl into tle urder gourd drainage systern of PEPL.
l,eschale ftom $e bazardous solid wasle, if any shall also be connected into a coll€ctior lank
through leachat coll€ction facilities and shall bc conveycd rloagwith industrial effluent to
the CETP ofPEPL.
Magnetic flow fll.t€rs shall be insldl€d at orc inlet & outlet of eflluent clllectioD taolirETP
io ltr€a$ne thc querily ofefrluerrt disahargiry in !o underground drainagp system ofPEPL.
Th€ ENTIRE quantity of industrial ernuent shall have 10 te conveyed by PEPL. ln no

cjrciumst nces rhe cflIuent either trEated or untreat€d shall be discharged any Mere els€.

Disposal slstlm for s{om *rte. shall bc pmvided separalely. In no cir.umst nces slorm water
shall be mixcd with tfu industrial effluent.
PEPL membar unit hlve to modi$ / inprove per{ormance of exbting EIlluent tscalment
faaililies for efficiency & adequacy in order to comply wilh paescribed in lel sllndErds,
The applicand drall keep ecurate records of qusntity of production ofeach produd, quantity of
$zicr corBumptioq quar ity of emuent generated ard corEumption of electricity oo day
to day basis rnd rcqulrd lo suhnit thc complied r€co.d of one momh toGrcB& PEPL on
or befoE fifri day oflho sucaccding month.
In cas€ ofshutdolYh of plant for rnore than three days for any rsason, lh€ PEPL unit member
shall intimde to PEPL lutt|o.ity & GFCB well in adranc€ for the betre. operation &
msnagern€nt ofCETP.
The aultm.iad rEprEsq ative ofPEPL may have aight of entry al arry lime for lhe PutPse
of insp€clion ud monircrin8 th€ emuenl collection facilitiee€IP (if required) of the

6pplicanr.
Iflhe PEPL uthority Erminn€s th€ memb€rship of lhe applicat for CETP, drc PEPL member unit
shall hfvc !o cloie doivn tlle manufamrinS activiti€r/industrial operafion of the proc6s plant
imm.diarely until rhc PEPL memhemhip is rcomed.
The applicam shall put upd lh€ enlr&c€ a boaid displaying PEPL m€mb€rship nurnber & date
of joining of PEPI. th. nsme of Ullit, paniculals of tbe produc,ls/ process and th€ nsme of
EoprietorlFErhfis /dirEctoB ofthe unit ard dle el€clricity coisumer numbar as on th€ r€co.d of
GSECL. Il-

tr,l/s. Pa)al Dyeing Ard kinting Mills Pvt. Ltd..(lD_21065)

==:iY-ry\trz
GPCB

3.r0.

3.1 l.
3.12.
3.13.

3.16.

1.t7.

3.r!.

3.19.

3.m.

3.t4

l.t5

3.2t.

3.n.

3.23.

3.24.

Clean Gujarat Green Gujarat
ISO - 900i - 2(nB & ISO - 14001 - ZXN Certifi€d OrgEnisation
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:l.l- The applicant shall inslall & operale conrprehcnsive adeiluatc air pollution conuol s\slcm in
ordcr to achie!c prcscriH norms,

4.3. Thc flre gas cmission through srack aflached to Steam Boiler. Tlrcrmo Pack, and D.G.Sets shnll
conform to the followi standards

.I. CONDITIONS UTIDERTHE AIR ACT:

1.1. The follorvinB shall be used as a fucl in Steam Boiler

r)

2)

3)

2

1.4

.1.5

Thenno Psck and D.G Sets respcclivel)

P.rmbsible
Linrit

-l.so 
mg7i.ll.4'

100 ppm
50 ppm

150 mg,IM
lfi) pprn

50
150 mg,NM'
100 ppm

.1.6

4.7
4.8

50
There shall be no p**ess emission fiom the nranufacturing process as well as any other ar)cillrry

IndrNtry shall mke adequale measure to control dusting due to stomge, transporlation & handlilg
of Cool/Ligrite & Uy ash.
Industry shall comply wrdr Coal handling guideline of the Board.
lndrstry shall comply wirh fly ash notification 1999 as anended fiom time to time.
The conccntration of the iollowing para,nelcrs in the amhient air rvilhin rhe plemises of thc
industry and a distance of lometers lirm lhe so(lrce) other rhan the stackryenl) shall not ercccd
lhe fo

Annual
Parliculate Matter-10 PM
Pafliculate Matter- 2.5 (PN4

s EO

NO EO
:1.9. I_he applicart shall prolide pofiholes. :adder. platform etc at chimney(s) for monirodn8 lhc ir

enrissions and ll{.r same shall bc open for inspeclion to/and tbr use of^Board'r statT. lhe

Y Pase 'l,rft
N.'lls. Payal D]'eing And I'rinting Mills Pvr. l-td..(l D-l1055)

Sr. No. Ouentltr
35 MTDay or
44 MTlDay or
52 MTi Dsy

Coal.
Lignile or
Agro wast€

Thermopack

Steam Boiler
Uiilltv

35 MTlDay or
14 M'l7Day or
52 MT/Dar-

D.G.Sel Dicsel 7501,!day

Paniculate Matter
S01
NO,

ParrmelGrStack Strck xltached to

ll

Sland b

Stock
hrigbl itr
]VIeter
35
(Common
Slackl

Air Pollutlotr
Conrol

Slcam Boilcr
(8 TPH)

Teema Cycloe
Separator, ESP
followed by
-Alkaliscrubber

Thermopack
(3500 u)

D.C.Set
(7s0 KvA)

N,IDC. ESP
followed by
Alkaliscrubh€r

Particulale Matter
SO:

Pariculate Matter
Sq

N

60
40

PERMISSIBLE LIMtT (Mic )
24 Hrs Av

r00
60

50
40

Coal
Lignite or

Fuel
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhlnagar€82 01 0
Phone : (O79) 2322629s
Fax : (0791 23232156
Website : www.gpcb.gov.in

Clean Gujarat Green Gujarat

YEry\!7t
OPCB

chitrmey(s) vents attradad to various soutes of emission shall be desiSned by nunbers such 6s I
l. S-2, etc. and lh6e shall be psinred/displayed to facilitate identification.

J.10. The iidustry shall rke adcquale measures for contrDl of nois€ levels fmm its own sotfles within
lhe pGmises so as lo mainqin amhieni air quality standa.ds in rcspecl of noise to less than
75dB(A) du.ing day time 61 70 dB (A) during night tim€. Daytime is rerkon€d in bet$'tsn 6a.m-
andlo p.m, and nighuime is reckoned between l0 p.m. and 6 a.m.

4.1 r . D.c. sETs coNDmoNS
The D.G. Spt shall heve acoustic encloourc and shall comply silh the slandanJs sF,eaified al Sr. no.

95 of Schcdule-l oflhc rule.3 of E.P. Rules -1986 and Nois€ Jnllulion ls'-el as p€r the Air Act-
,9Et,
D.G. Sets stepdudsl
Th. ftre 8Ls emission ftowh stack atbched to D.G. Sels sh.ll cooform to the following

stardlds.
a) Ttrc minimum hclSht of slact to bc provided wilfi each of dle gerElalor set shall b. H=h + 02

(KvA)rE. where H= Totllsr!.k height in meter, h= heiSht of the building in meters where or by
rhe sid€ ofwhi:h tlrc genrraror s€t is installed-

a) Noise ftom DG s€t shall be controll€d by providing an acoustic encloswe o. by trcating the room
acollsrically, st fte useas end.

b) The rcoustic enclosure or acoustic rEahent of the room shsll be designed for minimum 25 dB
(A) insenion lGs or fo, maeting rhe tmbient noise standatds, lrhichever is on the higher sile ( if

. the adusl ambieit noise is on lhc high€r side, it may not be poasible to check the performance of
the car]stic cnclGurd aorlstic heshonl. Urdet such circumstsnc€s lhe performance may b€

check€d for noisc Eductioo up to 0ctual ambient noise leveL prEfdobly, in the niShl time). The

mleagurement for irsertion loss may be done at dilr€rent points 61 0.5 m fron the ai:oustic

enclosurdroom, and thc aveiaged.
c) The D.G. Set shall b€ provid€d \f,ith propet exhsust mumer wi$ ins€rtion loss of minimum 25

dB (A).
d) AU elfotu sh6ll be made 10 bring down the rDise lerel due to the D G,Set outside lhe premises,

within dle ambie'nr misa ,equiremenls by Fopet sidmg 6nd control measurcs.

e) tnstrllation of a D.G. Scts must be stsictly in compliance wilh lhe rcEommendations of the

D.C.Sct manufacarcr.
l) A pmper rcutinc ard pteventive mlinten$ce procedurE for lic D.G.Set should be set and

follow€d io consulttrim with the DC Se! manufadure which nould help prevenl noise levels of
the DG Sel from dctcrioraring wilh use.

6. AUTRORIZATION .3 pcr HAZARDOUS AII\ID OTIIER WASTE (MANACEMENT ANI)
TRANSDOUNpARY) RULES,20r5 Fom-2 IS.c rub 6 (2)l
Form for grart of authorization for ocaupier or opeEtor hardling Hazardous wa.ste

6.1 Authorizrtion ordrr Nor !SU:1!6'L! dare of Issrq q!q!2!&!.
6.2 M,/.. Prvrl Ilv.l& And Prltrd M b PvL Ltd. is hereby gianted an authorizrtion to operate

fscility for following hazedous wrst6 on lfie prcmises situ ted at Bh.k No: 25. Plot No: I to

Frcility

Collectiorl Slorage,
Transportatiofl and disposal at
GPCB aulorized TSDF Site.

M/s. Payal Dyeing And Printing Mills Pvt. Lld..(lD-21065)

Qu.nafty
MT|Y€ar

ScLdrlc-U
Crtagory

Sr.
No.

Warta

353Ctlemicd Sldge Fom
vr6tc lYilt$ tsettment

0.130

ISO : 9001 - A,oE & ISO - 14001 - 2004 Cerffied Org6nisation
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Used Oil Collectiorl storage. transponation
and dispo$l b] selling ro

lerEd rc-refiners
(bllcction, storage transporlatio,
and disposal to authoized
decootamiDator

Emprj_ barrelslconrainersl
Iirrrs contaminated rvith
haraardous chemrcals/

6.1 The authorization shall be valid up to ?ql&4E!,
6.4 I hc aulhorizarion is subjed to the conditions stated belou and such other conditions as may bc

specified in the nrlcs f_mrn lime to timc under the Environmenr (Protection) Actl986.
6.5 Tlrc authorization is granted io operale a faciliry for collection, srorage tlithin facto,,,. prem;res

lranspoflation and u[inlate disposal of Hazardous wastes as per condilion no.6.2 to the induslrJ.'
having valid CCA ofthis Doard.

7. Tf,RJVIS AND CONDITIONS OF AUIEOR]SATION
7.I. The applicant shall comply with the provisiorrs ofthe Environoent (Prutecrion) Act. t986 ard the

rules meile fiere undcr.
7.2.The au ronzalion or ils renerval shall be produced for inspecliot) at the requesl of an olilc€r

authoriz.d by the Gujarat Pollulion Conkol Board.
7.3.Thc persons aurhori/xd shall nor rent. lend- srll. and tmnsfer or otherurise lrausport the hazanlous

wasres without obtaining prior permission oflhe Gujarat Pollution Contml B)ffd.
7.4./\n) unauthoriz€d chdnge iD personnel, equipment o. worHng conditions as mentioned in r

althorizrlion order by the pemons arlhorized shall constitute a breach ofthis authorizaLiol.
7.5.The pe6on aurhoriz.d shall implemenl Emcrgmcy Response Procedure (ERp) for trhiLh ihis

authoriTrtion is teing gmnlq, considcring all site specific Eossible sccnsr;os such as spijlagcs,
leakages, fire erc. and lheir Fssible imptrts ard also carry out mocl drill in lhis regard at
reSular inrervsl of time;

7.6-The person aurhori4il shall complf with rhe provisions outlined in lhe Central pollution Control
Boad guidelifles on "Irnplemenling Liabililies for Environmenlal Damages due to Handlitu and
Disposal of HaTardous Wastes end Pcl|all-y"

7.7.|t is the dr(y ofthe authorized p€rson to 12ke prior peDnission ol the CujaEt Pollul:on Contol
Bo8nd to close down the facilit).

7.8-An application for lhc r€newalot an authorization shall be made as laid down in rules 6(2) undet
Hazardous and Orher Waste Rules.20l6.

7.9.Thc imported hazardous ajld othcr \rastes shall hc fully insued for rransit as wcll fls tbr aDy
accidenlal occurrence and its clcan-up operation,

7-l0. lhe record of consumplion and fate of lhe imporred hazardous and orher wanes shall be
maintaired.

7 I l. The hazardous and orher \rasles which gels genemred during reclcling or reuse or recovery or
pre'prucsssing or utilization ofimporrcd tla?ardous oro(hcr wasles shell be trearq, and disposcd
ofrs per sp€{ific co ditions ofauthorization.

7.12. I he imponer or e,.porrer shall bear the cost of import or expon and mitigation of damages if
7.l.i.any other conditions for comptiance as Per d1e Cuidelines issued by the Minisrl-l of

Environment. Forcst and Climate Charge or CenFal pollution Contol Board lrom time lo lime.
7.14. Tle wasle gcneBlor shall be totally responsiblc for (i.e. collection. stomgc, tsansportation and

uhimate d;sposaltllE wasrcs ecndmtLd. 
L

I'agc 6 ol t
It'l/s. Pa.,-alDyeing And Printing Mills Pvt. I_rd..(tD_2t065)

l

0.08 5.t

0.750 13.l
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhlnagar-382 01 0
Phone : (O79) 23226295
Fax : (O79) 23232156
Website : www.gpcb.gov.in

YYF\t7z
GPCB

7.15. Records of uraste geneEtion. its nanagemenl and amual return shall be sobmited to Cujed
Pollution Controt Borrd in Form{ by lod day of June of every year for the pr€ceding period
April to MorEh.

7. 16. ln case of sny aocidenl, debils of the same shall be submifled on l_orm- I I lo Cujarat Pollution
Co.Eol Board

7.17. As per'?ublic Liabilily lnsurance Act-91" company shall gel Insurance Polic), ifapplicable.
7.1t. Empry drutns and conhiners of toxic and hazad mat€rial shall be ftaled as pcr guideline

published for'MarugedE & Hsndling ofdiscardcd contain€rs". Records ofthe same shall be
mainEired and for$lrded to Gujarat Pollution Control Board regularly.

7. 19- ln case of trsEport of hs.adous wsst€s ro a facility for (i-e. lrcarm€nl. sb.a8e ard dispo6al)
existing in a Stat€ other d|En the Stste wh€re hszardous wastas are generate4 thc occupier shall
ot,Iain 'No Otjeliod Certificale' from dle Stlte PollutioD ConLol Board or C(xnmirce of thc
concemed Stsle of ljnion Tenilory Administration where lhe fa.ility cxists.

7.20. Unit shall take all coocrete measur€s 10 show iangible results in wasle generadon, reduclion.
avoidaDce, reus. ard r€E-vcle. Actions takan in fiis regard shall be submitted wihin ftrce months
and also along witfi Form4.

?.21- lndusEy slEll have to display th€ rclevant infomBtion wilh regards to hazrdous wssle as

indicsrcd in the Hon. SupEme Coun's Order in w.P. No.657 of l9o5 dared 14" Oclobcr,2003.
7.22. lndust'y strsll lnve to disphy ot-litE dala outside th€ main faclory g.E wilh egerd to quantity

and nanfc of hrzardous ohemicals b€ing handled in the plant, includiog wastewater and air
ernissiorls ard solid hazadous wastes genemted within the feclory premises.

& GE!E84!.]CQN!!IJqN!i
t.l.Any chante in persoruEl €quiprnent 6 working conditiotls as mentioned in thc con!€nts

form/order should iinmediEtfly be intimated to this Bo6rd.
t.2. Applicant shall also comply with the general conditions given in amexure L
8,3.Whqavta due to rrid€nt ot other unforaseen act oa evet. such emissions occur or is

apprchdr&d lo occur in cxctss of statldards laid do*r such infothalion shall he fonhwilh
alportcd to B@rd corter'l€d Polic€ StadoG Omce of Direclorate of H€atth Service, Deportnent
of Explosives, InsFctoiate of Factories and local body.

t.4- ln casa of feilur of pollulion con[ol €q ipmenls' lhe produclion procrss connect€d to t shall be

stopp€d. Remedir.l aciions/measures shall be implelnented immediat4ly to bring eolirE situation

tund.
8.5.The Envionmenbl Mansgem€nt Unit'Cell shal: be setup 10 ensure imPlelne[tation o, and' [iooitoting ofenvironmmtal safetuards and o6er conditions slipulated by s6rutory suthontics.' The EnvirDnrD€ntsl Managcmcnt Cellrunrt shall dirEclly repo( to llle Chief Executive of dl€

or8anizetion and shall work as a focal point for intemalizing environmental issues. Thes€

cells/units slso coordinsle th€ cxercise of fivircnmentalardh and prepamtion of envircimenral
shtemeDts.

8.6.nle Enviroflnenbl audit sholl be caried out yearly and lhe fivircnmenlal sBtements Percaining
lo the paevious year shdl be subrDitting to this State Board lat€st by 30dl September ev€ry yeat.

8.?.The Bo6rd Fscwcs fle ritht io review an&or tevoke the consent and/or make variations in the

conditions. whkh dre Boord de€ms. fit in accodanc€ wilh Section 2? of the Act
8.8 In case of changp of o\rneNhip/management the name and addr€ss of the new owiers/

porheddirectoriFoprieoa should immcdiatelv be inlimated to lhe B@rd.,L

IWs. Payal Dyeing And Printing MiUs Pvt. Ltd.-(lD 21065)

Clean Gujarat Green Gujarat
ISO - gmi - 2008 & ISO - 14001 - 2004 Certified Organisation

Page 7 of8
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9. SPECIFICCONDITIONS:-

9.1. fhe arthorized aclual us€r 01-hazardous and olher wasles shall mainlaiD records of hazad(,Lrs ilrd
ot}er wastes purchased in a passbook issued by the Stare Pollution Conlrol Board along with rhe
authorization,

9.2. Handling over ofthc hazardous and othcr \r'asres to the authorized aclual user shall be onh aller
rr)aking the entry in lhe pas.skrok ofrhc acrual user.

9.3.In case o[ rcncwal of authorization. a sell-cerlified compliancc report in resped of elnu.nl
cmission slandards and the condilions spetitied in lhe authorizalion for hazardous and orher
\lastcs shall bc submiltcd to SP('R.

9.4. Ihe occullier of thc facilit] shall comply Standard opemting proceducrguidelines published by
MOEF&CC orCPC-B oTCPCB fmm time lo rime.

9.5. Unit shall con)ply provisions of E-Waste l\{anagemenr Rules-2o16.
9.6. Thc disposal of Hazardous Wasite shall b€ carried out as per lhe wasre Mansgement hierda.hy.
9.7.The occupiers of facililics shall not storc the hazardous ard orher wastes for a period ot

exc€eding nin€ty drys. Prior peflnission of rhe Board shall b€ obtsined for exteosion of the
storage period.

9.8. Tle occuprer shall mainlain the records of generalion. sale, storagc. rransporl. recycling. co
processing and disposal ol hazardous wasre and make avaiisble durinS rhe inspection.

9.9.The mnsplrnarion of lhe hairardous wasle shall be cllried out in GPS mounted dedicatld
vehicles.

8.g.lnduslry shall have to display the relevanl informstion with regard to hazardous rraste as

indicaled in rhc ljon. Sut)reme ordcr in w.p. no. 65? of 1995 dated l4't Oclober 2001.

For ord o, beftalfof
Gur.r.t Pollution Control Borrd

,,,,tff$",
Unil Her(|. Suraa

NO: G PCB/CCA-SRT- 184(3)/I D-21065/ D.tei-

ksred lo:
M-/s. Pry8l Dyeing Ard Prlntitrg Mills Pvr, Ltd.
Block No: 25' Pht No: I to a,
Nr. Gerdm Vrrcli-19{601.
Tal: Prlsana, Dhl: Surat

M/s. Payal I))eing And Printing Mi s pvt. t.rd..([)_2t06_5)
Pagc 8 ol t
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Gujarat Pollution Control Board, Regional Office, Surat 

Inspection Report 

Name & 
Address of Unit 

Payal Dyeing And Printing Mill Spvt.Ltd, (GPCB ID- 21065) 
Block No.25,Plot No.1 To 4, Nr.Garden Vareli, Tal : Palsana, Dist. : Surat, 
Gujarat. 

Reference: H. O. mail date: 24-01-2024 regarding, Letter complaint dated 24.01.2024 of 
President of South Indian Workers Union, Surat (Copy attached herewith)  

Date and Time 
of Visit: 

28/01/2024, 12:00.  

Visited By: C.C. Haida, SSA, B.C. Gosai, AEE 

Contacted 
Person: 

Vikash Panchal- Manager of Payal Dyeing And Printing Mill Pvt.Ltd.  

Observations:  
 

 This unit is inspected with reference to unit head Surat mail date: 24-01-2024 regarding, 
Letter complaint dated 24.01.2024 of President of South Indian Workers Union, Surat.  

 Unit is having CC&A (AWH-116511) for the production of Dyeing & Printing of Art Silk Cloth 
– 1,50,000 Meters/day, which is valid up to 28/12/2026. 

 During visit production plant is observed in operation and production of printing process is 
going on. 

 y. Source of water is bore well. Generated industrial waste water is passing through 
collection tank, settling tank, dosing channel, screen chamber and discharge in to CTEP – 
PEPL for further treatment and disposal.  

 Generated industrial waste water is partly reused back in washing and scrubber and 
remaining discharged in CETP PEPL. One waste water sample is collected from final outlet 
of industry; details are as per data sheet. Provided flow meter at final outlet of Industry 
shows reading as: flow rate – 73 M3/Hr & Totalizer – 3670951 M3.  

 Domestic waste water disposed in to soak pit system/septic tank system. 

 Unit has installed Boiler (capacity 8 TPH) and TFH (capacity 3500 U) with common RCC stack.  

 Multiple cyclone separator, ESP followed by alkali scrubber is provided as APCM with Boiler 
and MDC, ESP followed by alkali scrubber is provided as APCM with TFH. During visit boiler, 
TFH and all APCM are observed in operation. Coal/lignite is used as fuel during visit 
(Photographs attached herwith). Unit has provided auto fuel firing system for Boiler & TFH 
which is observed in operation. One flue gas stack sample is collected from common stack 
attached to boiler and TFH, details are as per data sheet. 

 Reading of the Energy meter provided for APCM to know operational status is noted as 
21984 KWH. CEMS provided at stack for PM is recorded as: PM=7.92 mg/Nm3. During visit 
@ 20 MT Coal/lignite found stored in boiler area. 

 During inspection ambient air quality is observed normal within premises as well as 
surrounding area.  

 During inspection @ 4 MT ETP sludge and 75 nos discarded drum/containers found as a 
stock.  

 Mr. Jitubhai Vakhariya, President of South Gujarat Textile Processors Association has 
submitted letter regarding labour union and other activist are doing black mailing (Letter 
attached herewith).    

 

-sd-  

 
C.C. Hadia B. C. Gosai 

SSA AEE 

Annexure- B



 

 

During visit @ 20 MT Coal/lignite found stored in boiler area. 

  

 

 



Sample ID:416531 - Analysis Completion:02/02/2024

Yarn / Textile processing involving any effluent/emission generating 

processes including bleaching, dyeing, printing and colouring / LAB 

Inward : 50003

ANALYSIS  REPORT   FOR   AIR

TYPE : Stack-Flue Gas

Gujarat Pollution Control Board

Surat

Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

:  REP-Representative/Grab , (Insp Type : ROU-Routine Visit)

:  MR. BHAVESHGIRI CHANDUGIRI GOS 

:  28/01/2024, (1225 to 1255)

:  31/01/2024 & 02/02/2024

:   Common stack attached to Steam Boiler and Thermopack through APCM ~ -------------

:  Coal

:  MCS, ESP, AS to Boiler & MDC, ESP, AS to TFH

:  20/7073

:  94        & Volume-Absord Media :  50 ml for SO2 & 25 ml for NOx

:  PM: 554 lit., SO2: 58.8 lit. & NOx : 1505 ml      

:  3        & Oper Time(Min)  : 30 min

3. Nature of Sample

4. Sample Collected By 

5. Date & Time of Collection & Receipt

6. Date of Start & Completion of Analysis

7. Sampling Point

8. Fuel

9. APCM

10. Thimble & Weight (gm)

11. Temperature on Collection

12. Volume-Gas Passed 

13. Parameters

1. Name &

2. Address of  the Unit 

:  Payal Dyeing And Printing Mill Spvt.Ltd, - 21065

:   BLOCK NO.25,BLOCK NO.25,PLOT NO.1 TO 4,,NR.GARDEN VARELI,

   VARELI - 394601,Taluka : Palsana, District : Surat, GIDC : Not In Gidc

Range of TestingTest MethodSr ResultUnitParameter

1 – 5000 mg/NM3IS: 11255 (Part – 1), 1985 (Reaffirmed 1999)MG/NM3PM-Stack 1 30

5 – 500 mg/NM3IS: 11255 (Part – 2), 1985 (Reaffirmed 2009)PPMSO2-Stack (PPM) 2 2.12

5 – 500 mg/NM3IS:11255(Part-7), 2005PPMNOX-Stack 3 1.45

J.D.OZA, Lab Head

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 02/02/2024

n i c

Field Observation :

16/04/2024 17:58:093E73D6DF-1427-4608-967E-7C9838320E7A

Annexure- C



Sample ID:416529 - Analysis Completion:01/02/2024

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Yarn / Textile processing involving any effluent/emission generating 

processes including bleaching, dyeing, printing and colouring / LAB 

Inward : 49996

Gujarat Pollution Control Board, Surat

Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

TEST REPORT

Test Report No. : 49996 Date:  01/02/2024       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

Ambient oC  -  60 oCIS: 3025 (Part – 9) – 1984(Reaffirmed 2006)CentigradeTemperature 1 30

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 23rd  edi.2017pH UnitspH 2 7.46

2 - to 99 Hazen & 1-500 hazen2120 B APHA Standard Methods 23rd  edi. 2017Pt.Co.Sc.Colour 3 50

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 4 1124

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 5 112

1 - 50000 mg/lArgentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012mg/lChloride 6 319

2-40mg/lAPHA(23rd edi) 4500 SO4 Emg/lSulphate 7 140

5.0- 50000 mg/lAPHA (23rd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 8 993

01 – 1000 mg/lLiquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-2012mg/lOil & Grease 9 8.0

0.1 – 50 mg/l4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012mg/lPhenolic Compounds 10 0.78

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 11 285

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  MR. BHAVESHGIRI CHANDUGIRI GOS 

:  @5 lit

:  416529

:  28/01/2024 , (1206 to 1207) & 29/01/2024

:  31/01/2024 & 01/02/2024

:   Final Outlet of Industry ~ -------------

:  Yes

:  Into CETP-PEPL through U/G drainage system

:  150 KL recycle to washing, 831 KL CETP

:  30 &  pH Range on pH Strip :@ 7-8 pH on pH strip

:  Barcoded &  Color & Appearance :Brownish

:  Ind :1210.000 , Dom :10.000 & Ind :981.000 , Dom :9.000 

:  Payal Dyeing And Printing Mill Spvt.Ltd, - 21065

:   BLOCK NO.25,BLOCK NO.25,PLOT NO.1 TO 4,,NR.GARDEN VARELI,

   VARELI-394601, Taluka : Palsana, District : Surat, GIDC : Not In Gidc

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 01/02/2024

J.D.OZA, Lab Head

Note : 1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

Field Observation :

16/04/2024 17:58:46
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